
3155 Re: Alleged in AUGUST 28, 1963 PapeTS Laid on the 
Table inc07'Tect Statement 

made in the House 
Mr. Speaker: That is not a dispute 

and that does not concern this. 
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RE: ALLEGED INCORRECT STATZ-
MENT MADE IN THE HOUSE 
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11.23 hrs. 
PAPERS LAID ON THE TABLE 

MIN:~AL CONCESSION RULES 

The MiDister Of .. nes and Fael 
(Shri Alagesan): Sir, I beg to lay on 
the Table a COpy each of the follow-
ing Rules under sub-sel:tion (1) of 
section 28 of the Mines and Minerals 
(Regulation and Development) Act, 

"1957:-
(i) The Mineral Concession (Fifth 

Amendment) Rules, 1963 pub-
lished in Notification No. G.S.1t. 
1214 dated the 20th July, 1963. 

(ii) The Mineral Concession (Sixth 
Amendment) Rules, 1963 pub-
lished in Notification No. G.S.R. 
1243 dated the 27th July, 1963. 

(iii) The Mineral Concession (Seven-
th Amendment) Rules, 1963 
published in Notification No. 
G.S.R. 1278 dated the 3rd 
August, 1963. 

[Placed in Library, See No. LT-1579/ 
63]. " 


